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TH J TER I 
TH MI I TRI S 0 AGRICUL-
TURE A D RURAL DEVELOP-
M NT ' (KUMARJ KAMLA 
KUMARI): (a) and (b) . At pre ent 
r ular employees of the ood Cor-
poration of India are paid overtime 
al10wance on the arne term and con-
dition a are aprlicable t the 
Central Governm nt employee, ex-
cepting for Maharashtra Region where 
overtime all wance is being paid as 
per provi ions of the Bombay Shop 
and stabli hment Act, 1948. Some 
of the staff union of the Corporation 
have b n d manding the payment 
of overtime allowance under the 
provisions of the Shops and E tab-
Ii hmel't A t of the re pective States 
and the matter is under examination 
of the m lnagem nt of the Corporation. 

(c) and (d). The new tran fer policy 
i in the nature of administrathe 
guidJin which do not envisage any 
one time tran fer f large number of 
employ ",s enmas e. Thu, the que -
tion of invol ing any large e pcndi-
ture as :l result f these guidelines does 
not ad c. 
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Foreign Technicians in Jawaharlnl 
Stadium 

2205. SHRJ ERA A NBARASU: 
Will the Minister of SPORTS be 
plea ed to state: 

(a) whether it is a fact that the 
foreign technicians engaged on -con-
tract ba is for the work in lawaharlal 
Stadium had left the country in the 
middle of the jobs without notice; 

(b) if so, whether alternative steps 
have been taken to complete the jobs; 
and 

(c) what teps have been taken for 
violation of contractual obligations 
against those foreign technician ? 

THE MINISTER OF STATE OF 
THE MINISTRY OF SUPPLY AND 
OFTHE D'EPARTMENT OF SPORTS 
(SH RI BUTA SINGH): (a) No, Sir. 

(b) and (c). Do not arise. 

Shortage of Foodgrains during Transit 
from Cboribari to Agartala 

; 

2206. SHRI AJOY BISW AS: Will 
the Minister of AGRICULTURE 
be pleased to state: 

(a) total quantity of shortage of 
foodgrais during transit from Chori-
bari to Agartala and also in the 
godowns at Agartala . and 




